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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST FOR 11-SEPTEMBER-2026 (FRIDAY)
COURT ROOM 1

BEFORE SHRI GEORGE GEORGE K, VICE PRESIDENT AND SHRI S.R. RAGHUNATHA, ACCOUNTANT MEMBER

Sri Appeal Number Assmt. Assessee Bench EH/CLLUBE
Year ING KO
1 MA 57 CHNY {2026 12016-17 [D] VELLAISAMY NATARAJAN B
2-4 MA 62-64 CHNY [2026 12018-19 [D] PRABHU KARUPPAIAH B
5 MA 66 CHNY 2026 {2019-2020 _{[D] TRD 309 PALLINATHAM MPCS B
6 MA 81 CHNY 12026 12017-18 [A] SANTHANAM CHINNASAMY B
The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/court room 1
COURT ROOM 2
BEFORE SHRI ABY T VARKEY, JUDICIAL MEMBER AND MS. MS. PADMAVATHY S, ACCOUNTANT MEMBER
i1 HTA 3717 CHNY {2026 {2016-17 [A] AONE DAIRY PRODUCTS PRIVATE LIMITED {D
f l (For Clarification)
The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/court room 2
COURT ROOM 3
BEFORE SHRI ABY T VARKEY, JUDICIAL MEMBER AND SHRI S.R. RAGHUNATHA, ACCOUNTANT MEMBER
IDERCINEIWIIINIAL e N A S R
1 MA 118 CHNY (2026 |2014-15 [D] SRI JAYAJOTHI AND CCMPANY PRIVATE C
LIMITED
2 MA 124 CHNY 12026 12013-2014 {[D] VARGHEESH SATHISH KUMAR B
3 MA 184 CHNY 12026 2017-18 [D] AQUA WORLD EXPORTS FVT. LTD. G ;
4 MA 186 CHNY 2026 12017-18 [D] VEERASAMY MANI c i
The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/court roocm 3
COURT ROOM 4
BEFCRE SHRI INTURI RAMA RAQ, ACCOUNTANT MEMBER AND SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
1 [SA 166 CHNY_[2026 [A] FIVE STAR AUDIO D
§ 2 SA 168 . CHNY 12026 [A] EGBERTS INDIA PRIVATE LIMITED A ;
3 iTA 2887 CHNY 12026 {2020-21 [A] THAISHOLA PLANTATIONS PRIVATE LIMITED D
| 4 {TA 3043 CHNY {2026 ]2022-23 [A]PROGEN RANEWABLES PYT. LTD. D
.5 iTA 3056 CHNY 12026 12017-18 [Al PREMALATHA D
EARLY HEARING
L 1 {ITA 4370,4371 |CHNY 12026 [A] NGR INDUSTRIAL WORKERS CO OP HOUSING & 60
P2 ITA 3126 CHNY {2026 [A] JENE ARAKKATTALAI D 81
CLUBBING PETITIONS
1 ITA 3636 CHNY {2026 C.SUNDARARAJU G 125 i
ITA 3650 CHNY 12026 D
2 ITA 385 CHNY 12026 PRETH MERRIT ANAND G 126 :
ITA 988 CHNY {2026 1 C i
3 ITA 2383 CHNY 12026 DREAM VIEW TEA AND COFFEE ESTATESP LTD 55 128
ITA 2579 CHNY 12026 G
4 ITA 3351 CHNY 2026 SOUTHERN AGRIFURANE IND. P LTD. A 129
iTA 4302 CHNY 2026 G :
5 {TA 2381 CHNY 12026 SIVASANKAR REAL ESTATES P LTD. C 130 ;
iTA 2382 CHNY 12026 SHANMUGAM ASOKAN G ;
ITA 2409-2418. 572, 573 {2026 ASHCK NANDAVANAM PROPERTIES P LTD. & i
ITA 3785, 3800, 3801, 3817-3823/CHNY/2026 g B
! 6 TA 240 CHNY 12026 KALATHINGAL SHEELA C 129 E
iTA 3815 CHNY 12025 B :
ITA 3383 CHNY j2026 SELVAM A 129 E
ITA 3784 CHNY {2026 3
TRANSFER PETITIONS (For TP Issue to "D" Bench)
1__1TA 11688 [CHNY {2026 | [ABAN OFFSHORE LTD. B § t 1

The Link for Video Conferencina is https://itatchennai.mv.webex.com/meet/court room 4
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COURT ROOM 4
BEFORE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER AND SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
1 MA 114 CHNY 12026 |2018-19  |[A]M/S. RESULTS INVESTMENTS PVT. LTD. A
2,3 MA 196,197  |CHNY |2026 |2014-15 |[A] WHITE LOTUS STRUCTURES LIMITED A
4 MA 67 CHNY 2026 2017-18 [A] SEERANGAN CHETTIAR MANI D
56  |SA 87, ITA1230 {2026 [2020-21 | [A] RAVINDRAN RADHA A
The Link for Video Conferencing is https:/itatchennai.my.webex.com/meet/court rocm 4

COURT ROOM 2
BEFORE SHRI SS VISWANETHRA RAVI, JUDICIAL MEMBER AND MS. MS. PADMAVATHY S. ACCOUNTANT MEMBER
1 MA 61 CHNY (2026 |- [D] P GANAPATHI EDUCATIONAL & CHARITABLE A
g TRUST
12 MA 92 CHNY 2026 |2018-19  |[D] SUNDARASAMY REP. BY KOKILA A
3 MA 93 CHNY {2026 }2019-20  {[D] SUNDARASAMY KOHILA A
4 MA 94 CHNY 2026 {2021-22  {[D] SUNDARASAMY REF. BY KOKILA A
|5 MA 95 CHNY 2026 |2021-22  |[D] EVERYEADY SPINNING MILLS PRIVATE A
, LIMITED
6 MA 96 CHNY 12026 12021-22  |[D] VADIAPPAN SENTHILMURUGAN A
7 MA 98 CHNY {2026 {2015-16  |[D] BADMA BARIBOORANAM A
The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/court rocm 2

COURT ROOM 3
BEFORE SHRI SS VISWANETHRA RAVI, JUDICIAL MEMBER AND SHRI S.R. RAGHUNATHA, ACCOUNTANT MEMBER
1 MA 173 CHNY {2026 12018-19  {[D] YUVARANI A
2-5 MA 189-192 CHNY {2026 {2018-19  {[D] ANS DHIVYAM JEWELLS B
16 MA 195 CHNY }2026 {2013-14 [A] SUBRAMANIAN SHANKAR B
57 MA 207 CHNY {2026 12017-18 D] M/S. HOTEL SHEVAROQYS PVT. LTD. B
! (4th
8-10  |ITA 28,30, 764 CHNY |2014 {2006-07  |[A] UNITED INSTURANCE & CO. LTD. (HCD) (Part A

!“E 1-14 TA 364, 626, CHNY 2017 {2012-13 [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) A
| 1085, 1571 (Part Heard)
11521 [ITA 908, CHNY [2011 |2003-04  |[D] M/S. UNITED INDIA INSURANCE CO. LTD. (HCD) |A
‘ 1605-1610 (Part Heard)

122,23 |ITA 1149, 1511 |CHNY (2016 {2011-12  {[A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

(Bart Hoard)

>

24 ITA 2107 CHNY 12008 [2004-05  |[A] M/S. UNITED INDIA INSURANCE COMPANY LTD. {A
! {HCD) (Part Heard)
The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/court room 3

COURT ROOM 2
BEFORE MS. PADMAVATHY S, ACCOUNTANT MEMBER AND SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
1 MA 198 CHNY {2026 12019-20 [D] DGL DIST GOVT TEACHERS CO-OPERATIVE |B
2 MA 203 CHNY {2026 }2021-22 [D] PRATIPA CASHEWS A
3 MA 117 CHNY 2026 2018-19 [D]RIAZ ALI B
The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/court room 2

COURT ROOM 3
BEFORE SHRI MANU KUMAR GIRI. JUDICIAL MEMBER AND SHRI S.R. RAGHUNATHA, ACCOUNTANT MEMBER
1 MA 200 CHNY 12026 {2020-21 D] SITARAM JEWELLERS B
2 MA 58 CHNY {2026 12020-21 [D] KAMARAJ PRIYA B
13-6 MA 69-72 CHNY {2026 {2015-16to |[D]S. MANOHARAN B
17 ITA 3427 CHNY {2025 12017-18 [A] VENUGOPAL MANIMHU A

The Link for Video Conferencing is https://itatchennai.my.webex.com/meet/cowrf foom 3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
LIST OF CASES ADJOURNED FROM FRIDAY 11 SEPTEMBER 2026

Srl Appeal Number Assmt. Assessee Bench EH/Clubbi
Year ] ng No

1 MA 193 CHNY |2026 |2018-19  |[A] MARIAPPAN RAJENDRAN C

2 ITA 1729 CHNY {2026 {2013-14  |[A] PALANISAMY KANAGARAJ (Pag Heard) B

3 ITA 2444 CHNY {2026 |2017-18  |[A] DEVARAJ ILAVARASAN (Part Hpard) B
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